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college of petroleum technology there; 
and

(b) if so, what action Government 
have taken in the matter so far?

THE MINISTER OF EDUCATION 
AND HEALTH ANJD SOCIAL 
WELFARE (SHRI B. SHANKARA-
NAND): (a) Yes Sir, the proposal
was received in the year 1975.

•
(b) The proposal was examined by 

the Central Government but could 
not be agreed to due to financial 
constraints.

Scheme to provide Water Drainage
and Lane Pavement Facility in 

Villages

3208. SHRI ZAINUL BASHER:
Will the Minister of RURAL RE-
CONSTRUCTION be pleased to 
state: i

(a) whether there is any scheme of 
the Government to provide water 
drainage and lane pavement facility in 
the villages;

(b) if so, whether thig scheme has 
been introduced in the district of 
Ghazipur in U. P. where more than 
90 per cent people live in the villages; 
and

(c) if so, the details thereof?

THE {MfDNISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI R. V. SWAMINA- 
THAN): (a) There is no such Cen-
tral scheme to provide water drain-
age and lane pavement facility in 
the villages.

(b) and (c) Does not arise.

Development of Ravi Nagar, Delhi

3209. SHRI ZAINUL BASHER: 
Will the Minister of WORKS AND 
HOUSING be pleased to refer to 
the reply/ given to Unstarred Ques-
tion No. 3617 on 19th March, 1979 
regarding} regularisatidn of Ravi 
Nagar and state:
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(a) whether development of roads 
and drains in the regularised portion
of Ravi Nagar, Delhi has been under-
taken in accordance with the lay-out 
plan prepared by the Delhi Develop-
ment Authority; and

(b) if so, the progress made so far?

THE MINISTER OF WORKS 
AND HOUSIJNTG (SHRI P. C.
SETHI): (a) and (b). JThe Munici-
pal Corporation of Delhi has re-
ported that some basic amenities 
are being provided in the regularis-
ed portion of Ravi Nagar within
the limited financial resources, as 
part of̂  overall development as per 
regularised plan. Complete deve-
lopment will be undertaken after 
the development charges are re- 
coverd from the plot holders.

During 1979-80, the Municipal 
Corporation of Delhi undertook the 
following works:—

(i) R!e)-construction of drains
in Ravi Nagar.

(ii) Remetalling and pre-mixing 
of*roads in Ravi Nagar.

Subsidy for Rice, Wheat and Coarse 
Grains

3210. SHRI N. E. HORO: Will the 
Minister of AGRICULTURE be 
pleased to state:

• (a) the amount of subsidy per* 
quintal being given for rice, wheat 
and coarse grains which are made 
available for public distribution;

»
(b) whether there is an$P disparity 

in the amount^ of subsidy given for 
rice andf otfyer fpodgraina; and




